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(b) whether India is a beneficiary of this
fund; and

(c) if so, what are ihe details o this
regard?
THE MINISTER OF FINANCE

(SHRI Y. B. CHAVAN): (@) 1o
(¢) Acording to  the latest mfbormation
available with us, the creation of a fund
by the Organisation of Pewoleum Fxport-
ing countiies for giving assistance to deve-
loping countiies has not ‘et been finalised
and s still ac the stage of deliberations
among the concained countries. Unul  the
finalised version of the scheme  becomes
available. it is not possible 1o indicate its
details or whether India would be likely
beneficiary of this fund.

[RAJY.A SABHA]
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Remittances by Foreign Equity Companics

*754, SHRIMATI MARGARE!D  ALVA

SHR1I N. P CHAUDHARI:

Wl the Minister of FINANCE be pleased
o state the remitiance wmade abioad by (i)
Godfrey  Phillips; (ii) Britannia  Biscuits
Co.: (in Ciba of India: (iv) Colgate Palmo-
tive; (v) Glaxo Laborstories: (vi)
Tobacco Co. luad.; and (vii} Hindustan
lever Ltd,, during the years 1972-73 and
1973-74°

IHE MINISTER OF FINANCE (SHRI
Y. B. CHAVAN): A statement
information is attached.

siving the

Statement
S,No. Name of the Cotnpany Year Dividends Royalty/ Total
Teek,
knew-haw
Rupees i Lokl
I Godfrey Philips (1) Ltd, 1972-73 1125 Nl b1.25
1973-74 Th-H Nil P4t
2 Brtannna biscuit Co, 1.td. 1972-73 .84 Nii 16.84
1973-74 1,21 Nil 1.21
3 Cibe ol ITnala Ltd, 1972-73 23,51 22 45 ho
1973-71 23510 16,10 39 64
4+ Colgite Palmolive Pvi. Lud, 1972-73 H0.91 \il o
1973-74 Nil Nil Nl
3 Glaxo abovatories (1) Litd. 197273 73.53 29,06 .2.09
1973-71 77 .51 RREHY 100 31
6 Indw Pobacco Co. Ltd, 1972-73 227.34 - ONil 227 31
1973-71 Nil Nl Nl
7 Hindustan Lever Lad, 1072-73 1o.02 Nil 146.02
1973-71 6,02 Nil 146.02

International Flights via Calcutta

SHRI LOKANATH MISRA-
SHRI K. P. SINGH DFEO.

*x755.

Will he Minster of TOURISM
CIVIT AT LTTON be plaased to state:

\N\D

Govarnment have taken
have dialogue  with

(1) whetha
imibative o forcivn

aitlties to operate flights via Caleatta; and

(hy it -0, the 1¢sults thereof?

‘THE MINISLIER OF
CIVIL, AVIATION (SHRI  RAJ BAHA-
DUR): (a) and (b) The Government of
India will welcome operation of schedutd

FOURISAM  AND

ar cenvices by fordgn cotners to/through

accondance with their en k-

ments. Howevar, it is for the airlines con

Calcntia an

carned o take the indtiative in this regard

in o hest commerical judgement.,

Allegations against the fnm operating
Thranspoit Service at Palam  Ajrpoit

1315 SHRL SUHRID MULIICK CHOU-
DITURY:; Will the Mmivter ol TOURISM
AND CHVIL AVIATION he pleased to state

fa; whether it is a fact that a pivate lirm
iv opcaating tansport senvice lor don i
passengers at the Palam Apont

(b) 1t so, since when and
which it is operating:

Iooms on

i
Indian

™



